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qe 2: T RAfF=aa aa % Toras § UHenar §eqr 3350, R 22.10.1955 F siavta Tarford fhu o

| THH ATE, AT TATHAE HAT & (6@ qavwl & qag § [Aererad ar.ar.q. gear & e
& ST SAH F9TTee AT T -

| g e, femi= FAHEAT | graf. . fem
e
1, 3059 12.12.56 12, 319 (a1) 31.03.95
2. 481 30.04.60 13. 739 (31) 31.12.97
3. 1147 14.08.65 14. 209 31.10.98
4, 349 16.03.67 15. 429 18.12.04
5. 375 (1) 26.08.71 16. 170 (&) 02.03.07
6. 60 (1) 31.01.75 17. 279 (1) 10.04.07
7. 649 (a1) 27.11.79 18, 898 (1) 30.12.2008
8. 106 02.02.85 19. 188 (31) 24.03.2009
9. 1007 31.12.88 20. 46 (31) 22.01.2014
10. 393 30.06.90 21. 50 (31) 28.01.2021
1. 342 (1) 29.03.94

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training)
NOTIFICATION
New Delhi, the 21st May, 2026

G.S.R. 383(E).— In exercise of the powers conferred by sub-section (1) of section 3 of the All India Services
Act, 1951 (61 of 1951), read with sub-rules (1) and (2) of rule 4 of the Indian Administrative Service (Cadre) Rules,
1954, the Central Government, in consultation with the Government of Bihar, hereby makes the following regulations
further to amend the Indian Administrative Service (Fixation of Cadre Strength) Regulations, 1955, namely:—

1. (D) These Regulations may be called the Indian Administrative Service (Fixation of Cadre Strength) Sixth
Amendment Regulations, 2026.

2 They shall come into force on the date of their publication in the Official Gazette.

2. In the Indian Administrative Service (Fixation of Cadre Strength) Regulations, 1955, in the Schedule, for the
heading “Bihar” and the entries relating thereto, the following shall be substituted namely: —

“Bihar
Senior Duty Posts under the State Government 204
Chief Secretary 1
Chairman-cum-Member, Board of Revenue 1
Development Commissioner 1
Additional Chief Secretary 3
Principal Secretary, (Finance) 1
Principal Secretary, (Home) 1
Principal Secretary, Vigilance Department 1
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Principal Secretary, Water Resources

Principal Secretary, Revenue & Land Reforms

Principal Secretary, Industry

Principal Secretary, Education Department

Principal Secretary, Election Department-cum-Chief Electoral Officer, Bihar
Principal Secretary, Road Construction Department

Director General, Bihar Institute of Public Administration & Rural Development, Patna
Principal Resident Commissioner, Bihar Bhawan, New Delhi

Principal Secretary to Chief Minister

Principal Secretary, General Administrative Department

Principal Secretary, Health Department

Chief Enquiry Commissioner, General Administrative Department

Principal Secretary to Governor

Principal Secretary

I I N I i

N
w

Secretary to Government

Secretary, Disaster Management Department
Secretary, Parliament Affairs Department

Secretary, Agriculture Department

Resident Commissioner, Bihar Bhawan, New Delhi
Member, Board of Revenue

Secretary to Governor

Secretary to Chief Minister

Secretary, Food & Consumer Protection Department
Secretary, Energy Department

Divisional Commissioner

Secretary, Science & Technology Department
Secretary, Building Construction Department
Secretary, PHE Department

Secretary, Registration, Excise & Prohibition Department
Secretary, Cabinet Secretariat Department

S IR R

Special/Additional/Joint Secretary

District Magistrate & Collector/Addl. D.M
Registrar, Cooperative Societies
Secretary, Board of Revenue

State Transport Commissioner

Labour Commissioner

Sugar Cane Commissioner

CEO cum Municipal Commissioner, Patna Municipal Corporation
Commissioner, MNREGA

IG Registration

Directors

IG, Prisons & Correctional Services

= w|o
I I R

Total Senior Duty Posts 204
Central Deputation Reserve not exceeding 40% of item 1 above 81
State Deputation Reserve not exceeding 25% of item 1 above 51
Training Reserve not exceeding 3.5% of item 1 above 7
Leave Reserve and Junior Posts Reserve not exceeding 16.5% of Item 1 above 33
Posts to be filled by promotion under Rule 8 of the Indian Administrative Service 114
(Recruitment) Rules, 1954 not exceeding 33 1/3% of Item 1, 2, 3 & 4 above
7 Posts to be filled up by Direct Recruitment (Items 1+2+3+4+5-6) 262
Total Authorised Strength 376”

O U lWN|F

[F. No. 11031/03/2025-AlS-11(A)]
RAJESH KUMAR YADAYV, Under Secy.

Note 1: Prior to the issue of this notification, the Total Authorized Strength of Bihar IAS Cadre was 359-.
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Note 2: The principal Regulations were published in the Gazette of India vide SRO No. 3350, dated 22.10.1955.
Subsequently, they were amended in respect of the Bihar Cadre of Indian Administrative Service vide
following G.S.R. numbers and dates: -

SI. No. GSR No. DATE SI. No. GSR No. DATE

L 3059 12.12.56 12. 319(E) 31.03.95
2. 481 30.04.60 13. 739(E) 31.12.97
3. 1147 14.08.65 14, 209 31.10.98
4. 349 16.03.67 15. 429 18.12.04
3 375(E) 26.08.71 16. 170(E) 02.03.07
6. 60(E) 31.01.75 17. 279(E) 10.04.07
7. 649(E) 27.11.79 18. 898(E) 30.12.2008
8. 106 02.02.85 19. 188(E) 24.03.2009
9. 1007 31.12.88 20. 46(E) 22.01.2014
10. 393 30.06.90 21. 50(E) 28.01.2021
11. 342(E) 29.03.94
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